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26.02.2018

COURT NO. 1 
(DIVISION BENCH-1)
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE   C.HARI SHANKAR  

AT 2.30 P.M. 

1.W.P.(C)9776/2017 AJAY GAUTAM MANAN VERMA,ANIL SONI 
VS PRESS COUNCIL OF INDIA NIVESH SHARMA,RISHI KAPOOR 

SATISH RAI

      COURT NO.3  
      (DIVISION BENCH-II)
      HON'BLE MR. JUSTICE S.RAVINDRA BHAT
      HON'BLE MR. JUSTICE A.K.CHAWLA

AT 2.15 P.M.

1.W.P.(C)11043/2017 OFFSHORE INFRASTRUCTURE LIMITED    T K GANJU,GAURAV DUDEJA 
  CM APPL.45136/2017 VS INDIAN OIL CORPORATION LIMITED   SUDHANSHU GOEL,V N KAURA 
  CM APPL.45137/2017    PARAMJEET BENIPAL

COURT NO. 6 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MS. JUSTICE PRATHIBA M.SINGH

AT 2.15 P.M.

1.W.P.(C)732/2017 GREATER NOIDA INDUSTRIAL DEVELOPMENT BALBIR SINGH, JASMEET SINGH
AUTHORITY RUBAL MAINI, NITESH SHRIVASTAVA
VS UNION OF INDIA AND OTHERS NAMAN JOSHI, HEMANT JAIN

SUNIL GUPTA, RIPU DAMAN BHARDWAJ 
T.P.SINGH, ZOHEB HOSSAIN 
DEEPAK ANAND
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COURT NO.33     
(DIVISION BENCH-V)
HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10.30 A.M.

1.CRL.A.997/2015 SUNIL@ RAGHU HARSH PRABHAKAR, ANIRUDH TANWAR
VS STATE HARSH SINGHAL, KUSUM DHALLA

2.CRL.A.1053/2015 FAHIM ADITYA VIKRAM, AVINASH
VS STATE KUSUM DHALLA

3.CRL.A.202/2002 TRILOCHAN SINGH@ HAPPY ALKA JOSHI, SUMER KUMAR SETHI
VS STATE RADHIKA KOLLURU

 COURT NO.8
(DIVISION BENCH-VI)
HON'BLE MS. JUSTICE HIMA KOHLI
HON'BLE MS. JUSTICE PRATIBHA RANI

AT 10.30 A.M.

1.W.P.(C) 1263/2018 RAKESH KUMAR SINGH BISHT RAHUL KUMAR,SAMEER AGARWAL
VS BHARAT SANCHAR NIGAM 
LIMITED & ANR 

COURT NO.30 
HON'BLE MR. JUSTICE S.P.GARG

AT 2.15 P.M.

1.W.P.(CRL) 18/2015 INDER KUMAR ALOK BHACHAWAT, KAMNA VOHRA
  CRL.M.A.54/2015 VS STATE OF NCT OF 

DELHI & ANR 

2.W.P.(CRL) 19/2015 INDER KUMAR ALOK BHACHAWAT, KAMNA VOHRA
  CRL.M.A.56/2015 VS STATE OF NCT OF 

DELHI & ANR 

3.W.P.(CRL) 20/2015 INDER KUMAR ALOK BHACHAWAT, KAMNA VOHRA
  CRL.M.A.59/2015 VS STATE OF NCT OF 

DELHI 
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4.W.P.(CRL) 21/2015 INDER KUMAR ALOK BHACHAWAT, KAMNA VOHRA
  CRL.M.A.64/2015 VS STATE OF NCT OF 

DELHI & ANR 

COURT NO.9   
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2.30 P.M.

1.CRL.M.A.1423/2018 M/S AMBIENCE HOSPITALITY PVT. K.R.MANJANI
  CRL.REV.P.16/2015 LTD.

VS DY.COMMISSIONER OF INCOME TAX

COURT NO.27  
HON'BLE MS. JUSTICE PRATHIBA M. SINGH

AT 10.30 A.M.

1.RFA 610/2016 M/S UNITED INDIA INSURANCE G.S.AHUJA, KAILASH CHAND GOEL
  CM NO.45832/2017 COMPANY LTD.

VS JAI PARKASH TAYAL 

    HIGH COURT OF DELHI                            
    24th February,2018                              REGISTRAR (LISTING)
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